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Plot No. 132, Karjan Veramedi Road, 

Juni Jithardi, Taluka : Karjan, 

Vadodara-Gujarat 
VERSUS 
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1st Floor, Room No.101, 
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APPEARANCE: 

Shri R.C. Saxena, Advocate appeared for the Appellant 
Shri A.K. Samota, Superintendent (Authorized Representative) for the 
Respondent 

 

CORAM: HON'BLE MEMBER (JUDICIAL), MR. RAMESH NAIR 

              HON'BLE MEMBER (TECHNICAL), MR. RAJU 

   

 

 
DATE OF HEARING: 04.04.2024 

                                                 DATE OF DECISION:   03.06.2024 

 

 The appeal is disposed of. For order, see order of date in Excise 

Appeal No. 10862 of 2015. 
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